
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 416 of 2025 

Gopal Chandra Vanwasi      Applicant 

Versus 

Indian Oil Corporation Ltd. and Ors.   Respondents  

 

I N D E X  

S.No. Particulars       Pages  
 
1. Reply Affidavit on behalf of the   
 Uttarakhand Pollution Control Board 
 
2. Annexure 1 
 A copy of the letter dated 24.09.2025 
 
3. Annexure 2 
 A copy of the letter dated 21.06.2024 
 Along with other letters 

Filed by  

 
[MUKESH VERMA] 

Advocate for the State of Maharashtra  
Ch. No. 50, Old Block 

Supreme Court of India, 
New Delhi 110 001 

(M) 9810108098 
E-mail: mvermadv@gmail.com  

New Delhi  
Dated: 30.10.2025 

147

mailto:mvermadv@gmail.com


1

148



2

149



3

150



4

151



5

152



6

153



7

154



8

155



9

156

FreeText
Annexure-1



10

157



11

158



12

159



13

160



14

161



15

162



16

163



17

164



18

165



19

166



20

167


	index misc.pdf
	Gopal Chandra Vanwasi      Applicant
	Versus
	Indian Oil Corporation Ltd. and Ors.   Respondents


